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OFy 1 PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHL.
/F.5(1)/2023 Dated, Delhi the

[

Direct recruitment to the Delhi Higher Judicial' Services-reg.
Copy forwarded for information and ‘necessary action to :-
e Offcer In-charges, Administration LI, Accotnts, General Branch,
Vigilance, Purchase Cell, Pool Cars, Libry » Record Rooms, Copying Agencies,
HYeb-site Commitiee(Hindl/Engléh) and Computer Section, 21 Hasurt Courts,
Delhi.
The Administrative Givil Judge, (Central), Tis Hazari, Courts, Deli,
e St. AOQ) / AOW), Administation, LI, Viglance,  Remmraent Cell,
Filing Section, Accounts Branch, Fine & Audit Section, Care-Taking Branch,
Somputer Branch , LT.Cel, Protocol Branch, LAC Branch, R & | Branch,
LAYERS

"Vulnerable Witness Deposition: Complex(VWDC) and ACK Cell,
Central District, Tis Hazari Court, Delh,

The Accounts Officer, Accounts Branch, Central District, Tis Hazari Courts,
Delhi.

i.
" The PS. to Ld. Principal District & Sessions Judge(HQs), Room No. 3024,

Tis Hazari Courts, Delhi,
The Reader to Ld. Principat District & Sessions Judge(HQs), Delhi
The LAYERS' Section, for uploading on TAYERS!

%
avidia )
District Judge (Commercial Court)-07

Officer In-charge Judicial Branch ( Central )
For Principal District & Sessions Judge(EiQs),
Delhj




MOST IMMEDIATE
N 31:GaaDHCI23 Dated

gistrar General,
High Cour: of Delhi,

New Delhi-1 16003

o,

‘The Principal Distric: & Session Judge (HQ),
Tis Hozari Courts,

Deli.

Sub: Direct recruitment to the Delhi Higher Judicial Services - reg.
sir, B

Please fird enclosed o

T ——
Rk e B ool e
: :
iy s ton per ‘two years w.c.f. the date they
o
You sl sdiinshem o vl e s s o
time to time on the subject of Oath of Allegiance to the Cor.stitution of India and send the same to
8 joining reports. T
e
R—
Sa—

(Ravinder Dudeja)
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Copy forwerded for information and necessary aston to -
The Chairperson, Delhi Judicial Acedemy, Dwarka Integrated Complex, S,

Duatka, D, lony ‘with a cozy of notification teferred to above with the request that
i el rated offers f Dl Higher s il Serice may be impared i

v b
T A

2. e pincoa Sceary Law, o & L), Gaw. of NCT of Dl Levl -
Wing, Delhi Secetaviat, LP. Estate, New 10002

- Py
Principal Distict & Sessions Judge (HO), Tis Haazari,

P

Jmm‘qumr(GuJA)




(TO BE PUBLISHED IN DELHI GAZEITE PARTI EXTR,

RY OF DELHI
DEPARTMENT OF LAW, JUSTICEAND R
8" LEVEL, C-WING, DEL} Agﬂ#“mvs A:r?.ms

New DB Hoats

No.F.110/2022-Judl/Suptiaw/ 2, 1 3, = 22-© Dated 3. 0/ - 22623
NoTFICATION

No.F. 1/10/2022-Jud/Suptiaw/ 2-1% ~2-2-© ; Iy pursy the provisions of Rule 12
f e De Higher Judical Senica Ruls, 1670, 5 amonod up o dte L 1. Gonerr o
National Capital Teritory of Delh, in mn;uh-\?on with the High Court of Delh, is pleased to
appoint the following candidates as member of the Delhi Higher Judicial Service against
permznent posts in temporary capacity In order of merk on a probation period of two years
Wi the date they assume the charge of theiroffces.

5 arms (i) 5o Tarne (Ve Iv)
W Sharkar Narayaran 7 Wi Wi Bareal
TV A T8 W Vicam Bal
3 Vi ey Sharma TG Ve oo Jan
T W Sachin el 75 i Surk el
5 W W Singh T [ Vajank Garg

W = [

T, Pryania Bagat =W =

Wi Aot Jain T4 Wi Al i Paswan

V- Al Kurvar G | Wi, Sachi 5000
70| V. Gurlan Gupta W
W A At T T Wi Kumar Sharma
T2 Wi S K T W vikes Garg
73| Wi A Sahvava =W e
T4V, Abhioeh Pratap Siogh Rehors | 30| . Somiva Kumar
TV e W 3T - T vt
7o V- SHPW Jaim [V Dsepanker Hahan

“THe above appointment is on purely provisional basis, and subject o the verification of

haractor and rcudns of e i from the concemed authories and vriicaton of
their caste cerlfcate/PH category cer e ever applcable. If the verifcation reveals
it i s bt S Cot oné Sy o Handicapped

Pageofz




ase may be, s felse, the servioss will be teminated forthuith without

categary,
oo an-hater romans s it prejudice fo such fusther aclion ss may b taken

3

Service Ry

Tne dbove spprirent shal be sifctto e i f te Da Hiher il

The post caries the scale of pay of members o the Delh Higher Judicial Servics
i of 7 cPo

i of

Pay Levelplus allowances as admissible under the Rules.

No. 5) o

No.21) o DS el st o adoome 1 W) No. otz s -t o
Sai V. High Court of Delh & Ors.

5

The sppoiniment of the selected candidates would slso be subjct 1o the outcome of

oyt ot heqame ol
Lt Goveror of the National
Capital Tertry of Deli,

M‘ﬁﬁﬂiq}

(@rarat Parashar)
Princpal Secrotary (Law, Justio & LK)

NoF.1/102022- el Suptisw .13 =220 Deted 2.0+ 2023

Copy forwarded forInformation and necessary actin t:

3
2
3

‘The Secretary to the Gowt. of India, ity of Heme Affais, N
The

rotary to the Gov. o Icia, Miisy of Law & Jusice (n.g.mwum.),
Jalsalmer Hous

e, New Dok

The Regiar Gonara, Hih Cout of Dol New D wi. his 0.0, leter No.

No.7103IDHCIGaz-IDR-DHJS/2022 dated 0922022,
Deh,

The Spodal Secretary (GADICabrd), Govt. of NCT of Deli (n dupiecate slong Wi
Hind version ofthe same) fo pubicalion i Deli Gazete (Exa-Orcinary Part\) with

“The Coniralr of Accounts, Govt. of NCT of Del, Dalh

Guard file. NowDeti
Mo
(Bharat Parashar)
Picipal Socretary (Law, Justice & LA)
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